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MR. CHAIRMAN: I have heard both
the sides. I think some solution will come
out when we meet the day after
tomorrow. So, no more discussion on
this.

RE. COMPOSITION OF CENTRAL
TEAM VISITING TORNADO-
AFFECTED AREAS OF WEST BENGAL
AND ORISSA

DR. BIPLAB DASGUPTA (Waest
Bengal): There is another issue, Sir. |
want to raise it. You mentioned in the
morning about the tornado in Weslt
Bengal and Orissa. 1 understand it has
been reported in the other Hosue that a
delegation is going there. In that
delegation somebody who is an MP has
been given the chance to go in this
delegation from the Central Government.
Is it true or not that Ms. Mamata
Bannerji has been asked to represent
West Bengal in that delegation? Is it right
or not? I would like to know the basis on
which Ms. Mamata Bannerji is being sent
to West Bengal. So, 1 would like to know
from the Prime Minister whether it is
true or not. somebody is going from
here. I understand Ms. Mamata Bannerji
is also there. No CPl (M) MP is there.
No Left Front MP is there. What kind of
partisan behaviour are you indulging in
(Interruptions) 1s it consensus politics?
(Interruptions)

SHRT S. §S. AHLUWALIA (Bihar):
Sir, they are playing politics. Why should
not representatives of all the political
parties be sent there to investigate into
the whole thing? ..... (Interruptions)...

MR. CHAIRMAN: I think you should
speak one by one. Why should ten
Members speak at the same time? Why
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should all of you stand up at the same
time? (lnrerruptions)
SHRI S. §. AHLUWALIA: But...
MR, CHAIRMAN: | have heard your
point. Let the Prime Minister speak.
SHRI S. S. AHLUWALIA: They have
already said, Sir.

MR. CHAIRMAN: But let me hcar
him first.

SHRI S. S. AHLUWALIA: Is it the
prerogative only of the ruling party?

MR. CHAIRMAN: Let me hear the
Prime Minister now. (Interruptions)
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SHRI JIBON ROY (West Bengal):
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How Ms. Mamata Banerjee came into
the picture? ...(Interruptions). ..

DR. BIPLAB DASGUPTA: Sir, Ms.
Mamata Banerjec represents Calcutta
South which is a long way from
Midnapore where this tornado has taken
place. There are four other MPs from
Midnapore. ...(interruptions)... Just a
minute. Smt. Geeta Mukherjee is there;
you could have asked her. Why is not
Smi. Geeta Mukherjec there? What
prevented you from asking Smt. Geeta
Mukherjee? What prevented you from
asking some other MPs from Midnapore?
why did Ms. Mamata Banerjec come all
the way from Calcutta? Is it not partisan
politics? Are you not playing partisan
politics?
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DR. BIPLAB DASGUPTA : Sir, you
asked for consensus politics. How can we
have consensus politics if you play party
politics? On what basis was Ms. Mamata
Banerjee sent there?
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DR. BIPLAB DASGUPTA: Sir, lct
the Prime Minister reply.
...(Interruptions)... We don’t want to

hear him. He is not the Minister.
...(Interruptions)...
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DR. BIPLAB DASGUPTA: Sir, we
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want to hear it from the Prime Minister.
.(Interruptions). ..
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SHRI NILOTPAL BASU (Woest
Bengal): Sir, it is an unfortunatc thing
that the Prime Minister.
{Inrerruptions). ..
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SHRI SOMAPPA R. BOMMAI
(Orissa): Sir, firstly [ congratulate
...(Interruptions). ..

MR. CHAIRMAN : let Mr. Bommai
say something.

SHRI SOMAPPA R. BOMMAI: At
the outset, I congratulate the Prime
Minister for prompt action with regard to
the calamity. At the same time, I do
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appreciate the point of the Opposition
Members that if the delegation was to go,
it should comprise members from the
ruling party, alliance parties and from the
Opposition particularly from that area.
The State Government also should be
intimated. That might have been done. 1
only appeal, 1 want to know from the
Prime Minister whether he is willing to
send a delegation consisting of MPs from
that areca and also member from other
areas immediately. ...(Interruptions)...

SHRI E. BALANANDAN (Kerala):
Sir, this is a serious issue.
...(Interruptions)...
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MR. CHAIRMAN: Mr. Ahluwalia,
you have already spoken three times.
(Interruptions) Let him speak now
...(Interruptions)....
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You have already spoken for four
times... (Interruptions)...
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“Not recorded.
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MR. CHAIRMAN: Mr. Ahluwalia,
you have spoken four or five times.
..(Interruptions).. Now he wants to
speak. ...(Interruptions) Anyway, you
may have a valid point.
...(Interruptions)... The other Members
have an equal right. ...(Interruptions)...

SHRI S§.S. AHLUWALIA: He has
already submitted.

MR. CHAIRMAN: He has not
submitted so far. He is speaking for the
first time. ...(Interruptions)... You have
already spoken and the Prime’ Minister
has noted it. ...(Interruptions)...

< SHRI S.8. AHLUWALIA: We want
to know his reaction ...(Intcrruptions)...
The Prime Minister has given a very
wrong statement. ...(Interruptions)... 1
want to draw his
attention...(Interruptions)... The entire
country knows...(Interruptions)... The

whole world knows
...(Interruptions)...
SHRI TRILOKI NATH

CHATURVEDI] (Uttar Pradesh): We
always speak with respect to his people.
...(Interruptions)...

SHRI E. BALANANDAN: Sir, when

some national calamity
comes...(Interruptions)...

SHRI S.S. AHLUWALIA: Sir,
(Interruptions ... Sir", ... (Interruptions)

MR. CHAIRMAN: Whatever Mr.
Ahluwalia is speaking will not go on
record. ...(Interruptions)...

SHRI 8.8. AHLUWALIA: *

MR. CHAIRMAN: Nothing will go on
record. ...(Intetroptions)...

SHRI E. BALANANDAN: The first
) taken by the
Government...(Interruptions).,. The first
step taken by the Government itself
exposes the politics of consensus which
has been talked about.

“...(Interruptions)... The question is that a

natural calamity has occurred in West
Bengal and Orissa. The Members from
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those arcas arc herc. The majority of
the Members from West Bengal are in
the Opposition. Only three Members
are not with them. The other Members
in the House have not been taken into
consideration by the Prime Minister.
The Prime Minister is sending a
delegation. e ought to have consulted
the Opposition. The leaders arc here in
the House. Why did he not consult
them? He has done something to make
a political point. He wants to make it a
political issue. He wants to make a
political capital out of it. It cannot be
tolerated by the Opposition which s
here in the House. This is absolutely
wrong because whatever you talk of and
whatever you do is scen in the first step
that you have taken in this regard.
Therefore, this is a wrong step. 1 did
not expect so much from Mr. Vajpayee
immediately. But, it was all wrong. It is
a signal for the Opposition and the
Indian nation that this Government is
not going to respect  the  State
Governments  and the State  parties.
They were talking of so many other
things. ...(Interruptions)... 1t was an
accident.

3.00 P.M.

That is not the way to work

...(Interruptions).. Mere  shouting  will

not solve the
problem...(Interruptions)... We can also
shout ... (Interruptions})... The question

is, the Government has taken a step
ignoring the Opposition which is there
and the Members of Parliament who are
there from that locality. If they wanted
to do somecthing immediately, okay.
But, for that, what do they do? Somc
of the peoplc who were with them have
been chosen by the hon. Prime Minister
who wanted politics of consensus and
discussion with us. What was he talking
about? Thercfore, he has taken a wrong
step on day one itself. Mr. Vajpayee
should think over it because this is a
wrong thing which we cannot tolerate
and we strongly protest against it.

PROF. RAJA RAMANNA
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(Nominated): Sir, people are suffering
at  Midnapore and | am somewhat
surpriscd that a party discussion is
taking place as to who should be sent
and who should not be sent. The main
thing is, to give them the assistance
straightway. 1 think, if thc hon. Prime
Minister feels that some people have
been sent for a specific purpose, others
also can go. I mean, that does not cost
much if they fecl so strong about it, bat
to stop the work of the House is a bad
thing.

SHR!I E. BALANANDAN: Sir, 1
would hke to make a small point.

MR. CHIRMAN: No. You have
already spoken.

SHRI PRANAB MUKHERIJEE
(West Bengal): Sir, in the morning itscif
this  House passed a  resolution
expressing its solidarity for the affected
people in the district of Midnapore and
in  the coastal  districts  of  Orissa.
Unfortunately, a controversy has arisen.
Not only in this kind of situations but
in other cascs also, the Government
sends its  tcam—official  team—cither
headed by a Minister or by some officer
just to study the situation on the spot
and thereafter to take the necessary
relicf and other measures in consuftation
with the State Government. That is the
normal practice and we dao appreciate
that thc hon. Prime Minister took a
prompt step and sent a delcgation. But
the hmited point which 1T would like to
know from him, if [ heard him
correctiy, is, he said that he came to
know wbout  this  inadent  through
newspapers. Is the hon. Prime Minister
to depend for his information only on
newspapers or, as it happencd, on the
BBC and other 1elevision channels
which have broadcast this news? Has he
no other source of information? Did not
the official channel keep him informed
about the incident? If it happens like
that, if it happens that the hon. Prime
Minister comes to know of such
incidents  only  through  newspaper
reports and not from his own source,



41 Re. Composition of Central |25 MARCH 1998] Affected Areas of 42

Team visiting Tornado

then it is a serious matter. He must pull
up his secretariat and other organisations
who should keep him informed. What
action will be taken by him, is {or him

type of things, |
think, he can draw some conclusions
from the observations of the hon.
Members. While selecting the political
personnel, he should be carcful. 1 know
this constituency, particularly, the place

Secondly, in this

where this tornado took place. This
comes within the parliamentary
constituency  of  Mro Dindrajgt . Gupta

Therefore, it 1s correct that he contacied
him. But, there are four other hon.
Members representing that district for
example, as Mr. Salim referred to, Mr.
Sudip Giri whose constituency has also
been affected. He could have contacted
him. Perhaps, he may not be knowing it.
But, while selecting the personnel 1o be
sent along with the official delegation, I
most respectfully submit, he must apply
his mind and keep in view the likely
repercussions. Thank you
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MR. CHAIRMAN: Now, this point is
over. Now, Papers to be laid on the

Table. ...(Interruptions)... Nothing more
on this.

SYED SIBTEY RAZI  (Uttar
Pradesh): It is our right to seek
information from the Prime Minister. I
think you will protect us.

SHRI SUNDER SINGH BHANDARI
(Rajasthan): This is not a statement.

SYED SIBTEY RAZI: I am not going
to say anything. I just wanted to

...(Interruptions)... from the Prime
Minister.
SHRI SUNDER SINGH

BHANDARI: Mr. Chairman, Sir, this is
not a statement on which clarifications
can be sought.
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SYED SIBTEY RAZI: Sir, as you
protected the Treasury Benches, You
also protecl us.

st gwghn: oF e ) fasy & o, & ard
@R @ g AfEe, AR St 3 R ww R
Fr @@ & 9 we@ W) {, .. (AEEE).. 9N
¥ wiRe, 5@ A Ty § O oM &g an Ff
. (wmEER)... " d w@E § A A A wE
R Fw § ¥ 39 % F U9 wedee o g,
o q g, et o ¥ o W @ b we
8 O W FAR F1 TR T@H oA I
B g & wm

Fag fod W St oE ) H g S S R
REA R, AN FW R GER F AEE €
o, o9 o B T AT o, SeReRd B
g ¥, el & feem @ 150 @ wR T g,
agd A g R, O w Gt w9 Q@ Tle-afe
W W E T I wHEER A I 7w Rew @
fo o SurEEl W A FE o9 2 F ogaEn
& ¥ WA suEE o & o gg &
A R maRm i E @
o ¥ R SR IR T8 §ER H S
W ARy A g f wEd R

gEdg g o, emil R a8 9 R
AR TR N o AE A s 3ER SR
fom 7o =% ¢ fr o 39 owel ® Tifew,
A W W I R ¥ A R T T W

[ JTransliteration in Arabic Script

‘-"‘;)')-Wﬂ/;ﬁ(/,’aladﬁd"
ey 4/—'0//{,}) —4.(,/(' ,{U e
G~ e D N0
c,/)/gg“i'/ Ulz/ 4_%é 4

Uers /0 )

s g ISP o .
a5 o8 gt g 1
N e 2L
AVt ool 4
el et F s w2227
Lo sl 3 e
e pis? Y (21221 I8

S -l

Aszeslg-d b Ee
e Lt e TP om
Lr2 SN szosbieze) 7
= gt pdolo T
o8B Tt #) Yty
-t s
L2 e Meo) 1 Jet P



49 Papers Laid

bl gl =oT &

[-&¢
it ad fagrd amdt: wanfa S, oo
TEd & fom wuenl W A S0 90
aeon @ 21 ek Wy & W sER
wa feie @ 10.20 wlE S@a &
for 31k 10.60 FI% ufym A R F A
T L H N FR fole we @, 360
7% eI oo w1 9 @ v wen R
fid el o Tl S Am W R w e
sfadea we wolt Fe feedl oft g€ 3, faufa
F IR freT &, B IEF SR FE W
o st wem Ionch, gi o | wEwa 3 F
for ¥ el

MR. CHAIRMAN: Papers to be laid
on the Table.

PAPERS LAID ON THE TABLE
Copies of Ordinances

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI R.K. KUMAR): Sir, I lay on
the Table, under sub-clause (a) of
clause (2) of article 123 of the
Constitution, a copy cach (in English
and Hindi) of the following
Ordinances:—

(1) The Representation of the People
(Amendment)  Ordinance, 1997
(No. 23 of 1997), promulgated by
the President on the 23rd
December, 1997.  |Placed in
Library. See No. LT-3/98]

(2) The Finance (Second Amend-
ment) Ordinance, 1997 (No. 24
of 1997), promulgated by the
President on the 24th December,
1997. [Placed in Library. See No.
LT-4/98]

(3) The Employees’ Provident Funds
and Miscellaneous Provisions
(Amendment) Second Ordinance,
1997 (No. 25 of 1997), promul-
gated by the President on the
25th Dccember, 1997. [Placed in
Library. See No. LT-5/98]

(25 MARCH 1998]

O]

5)

(6)

)]

(8)

9

(10

(11)

on the Table 50

The Payment of  Gratuity
(Amendment) Second Ordinance,
1997 (No. 26 of 1997), promul-
gated by the President on the
25th December, 1997. [Placed in
Library. See No. LT-6/98]

The Mecrchant Shipping (Amend-
ment) Second Ordimance, 1997
(No. 27 of 199%), promulgated by
the President on the 25th De-
cember, 1997. {Placed in Library.
See No. LT-7/98]

The Income-Tax (Amendment)
Second Ordinance, 1997 (No. 28
of 1997), promulgated by the
President on the 26th December,
1997. [Placed in Library. See No.
LT-8/98]

The Prasar Bharati (Broadcasting
Corporation of India) Amend-
ment  Second Ordinance, 1997
(No. 29 of 1997), promulgated by
the President on the 26th De-
cember, 1997. [Placed in Library.
See No. LT-9/98]

The Contingency Fund of India
(Amsndment) Ordinance, 1997
{No. 30 of 1997), promulgated by
the President on the 26th De-
cember, 1997. [Placed in Library.
See No. LT-10/98).

The Lotteries (Regulation) Sec-
ond Ordinance, 1997 (Ne. 31 of
1997), promulgated by the Presi-
dent on the 30th December,
1997. {Placed in Library. See No.
LT-11/98]

The Essential Commodities (Spe-
cial Provisions) Second Ordi-
nance, 1998 (No. 1 of 1998),

promulgated by the President on
the 2nd January, 1998. [Placed i,
Library. See No. L.T- 12/98]

The National Institute of Phar-
maceutical Education: and Re-
scarch Ordinance, 1998 (No. 2 of



